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RAJYA SABHA
Wednesday, the 18" December, 2024/27 Agrahayana, 1946 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

PAPERS LAID ON THE TABLE
MR. CHAIRMAN: Papers to be laid on the Table.

I Notification of the Ministry of Education

Il. Reports and Accounts of Samagra Shiksha Projects for various states and
U.T.s; NBB, New Delhi; Navodaya Vidyalaya Samiti, Noida, Uttar Pradesh; and
Kendriya Vidyalaya Sangathan, New Delhi for various years and related papers

lll.  Reports and Accounts (2023-24) of NCVET, New Delhi; NIESBUD, NOIDA; IIE,
Guwabhati, Assam and related papers

BI9Tdd A 3R Sereiierar 93 & s g@3t; 92 f¥1en 9= § oy Wi
(st o1 @it : weled, § FfRad o= 991 yeel uR Il §:-

l. A copy (in English and Hindi) of the Ministry of Education (Department of School
Fducation and Literacy) Notification No. G.S.R. 384(E)., dated the 12" July, 2024,
publishing the National Council for Teacher Education (Amendment) Rules, 2024,
under Section 33 of the National Council for Teacher Education Act, 1993, along with
delay statement.

[Placed in Library. SeeNo. L. T. 1457/18/24]

Il. A copy each (in English and Hindi) of the following papers: -
(i) (@) Annual Report and Accounts of the Samagra Shiksha, Telangana, for the
year 2022-23, together with the Auditor’s Report on the Accounts.
(b) Review by Government on the working of the above Project.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L. T. 1465/18/24]

(i) (a) Annual Report of the Samagra Shiksha, U.T. of Puducherry, for the year
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2023-24.

(b) Review by Government on the working of the above Project.
[Placed in Library. See No. L. T. 1460/18/24]

(i) (@) Annual Report of the Samagra Shiksha, U.T. of Ladakh for the year
2020-21.
(b) Annual Accounts of the Samagra Shiksha, U.T. of Ladakh for the year
2020-21, and the Audit Report thereon.
(c) Review by Government on the working of the above Project.
(d) Statement giving reasons for the delay in laying the papers mentioned at
(a) and (b) above.
(iv) (&) Annual Report of the Samagra Shiksha, U.T. of Ladakh for the year
2021-22.
(b) Annual Accounts of the Samagra Shiksha, U.T. of Ladakh for the year
2021-22, and the Audit Report thereon.
(c) Review by Government on the working of the above Project.
(d) Statement giving reasons for the delay in laying the papers mentioned at
(a) and (b) above.
(v) (a) Annual Report of the Samagra Shiksha, U.T. of Ladakh for the year
2022-23.
(b) Annual Accounts of the Samagra Shiksha, U.T. of Ladakh for the year
2022-23, and the Audit Report thereon.
(c) Review by Government on the working of the above Project.
(d) Statement giving reasons for the delay in laying the papers mentioned at
(a) and (b) above.
[Placed in Library. For (i) to (v), see No. L. T. 1466/18/24]

(vi) (&) Annual Report and Accounts of the National Bal Bhavan (NBB), New
Delhi, for the year 2023-24, together with the Auditor’s Report on the
Accounts.

(b) Review by Government on the working of the above Institution.
(c) Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. SeeNo. L. T. 1759/18/24]

(vii) (&) Annual Report of the Navodaya Vidyalaya Samiti, NOIDA, Gautam Budh
Nagar, Uttar Pradesh, for the year 2023-24.
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[ 18 December, 2024 ] 3

(b) Annual Accounts of the Navodaya Vidyalaya Samiti, NOIDA, Gautam
Budh Nagar, Uttar Pradesh, for the year 2023-24, and the Audit Report
thereon.

(c) Review by Government on the working of the above Samiti.
[Placed in Library. SeeNo. L. T. 1461/18/24]

(vii) (a) Annual Report of the Kendriya Vidyalaya Sangathan, New Delhi, for the
year 2023-24.
(b) Annual Accounts of the Kendriya Vidyalaya Sangathan, New Delhi, for the
year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Sangathan.
[Placed in Library. See No. L. T. 1462/18/24]

lIl. A copy each (in English and Hindi) of the following papers:-
(i) (@) Annual Report and Accounts of the National Council for Vocational
Education and Training (NCVET), New Delhi, for the year ~ 2023-24,

together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.
[Placed in Library. See No. L. T. 1459/18/24]

(i) (a) Annual Report and Accounts of the National Institute for Entrepreneurship
and Small Business Development (NIESBUD), NOIDA, for the year 2023~
24, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of above Institute.
[Placed in Library. See No. L. T. 1458/18/24]

(i) (@) Annual Report and Accounts of the Indian Institute of Entrepreneurship
(IIE), Guwahati, Assam, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above institute.
[Placed in Library. SeeNo. L. T. 1585/18/24]

Reports and Accounts (2023-24) of NCCT, New Delhi; and NCUI, New Delhi, and
related papers

HERIRAT WA d 59 #4301 (3t Fw1 u1el): 7eigd, H AfaRad 93 &l ga-uah
gfer (3OSt a2 2=l ) |91 Uedl IR & g
(i) (@) Annual Report of the National Council for Cooperative Training (NCCT),
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New Delhi, for the year 2023-24.
(b) Annual Accounts of the National Council for Cooperative Training
(NCCT), New Delhi, for the year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Council.
[Placed in Library. SeeNo. L. T. 1760/18/24]

(i) (a) Annual Report of the National Cooperative Union of India (NCUI), New
Delhi, for the year 2023-24.
(b) Annual Accounts of the National Cooperative Union of India (NCUI), New

Delhi, for the year 2023-24, and the Audit Report thereon.
[Placed in Library. SeeNo. L. T. 1207/18/24]

Notification of the Ministry of Home Affairs

T8 FAed 4 g WA (31 = ): J81ey, § were A1 9o sifaifaH, 2007
B GRT 155 DY JY-GRT (3) & AfH [ FATG, FeA W71 9, [0 6" Agd
3ITHRR et Ual R w1 (FeNe) 12, 2024 D1 GBI DR dTell I8 HATA Bl
SffeRga=T dear 1. Bl 4. 137, f&Hie 6 acar - 12 ey, 2024 (AKED
RIS DI Ueh Ufel (ST qAT [T H) FHT el IR @l g

[Placed in Library. See No. L. T. 1544/18/24]

l. Reports and Accounts (2023-24) of ALIMCO, Kanpur; NBCFDC, New Delhi;
National Trust for the Welfare of Persons with Autism, Cerebral Palsy, Mental
Retardation and Multiple Disabilities (Divyangjan), New Delhi; and Senior
Citizens’ Welfare Fund and related papers

Il.  Reports and Accounts (2023-24) of Devnar Foundation for the Blind, Hyderabad;
BRESH, Kothagudem, Telangana and related papers

lll. MoU between Gol and ALIMCO for the year 2024-25

IS U 3R AR 43 | o w99t (3 Y. ve. 99 geiey,
fFAforRed U= 94T Yool IR Y@ § :-

l. (A) A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013 -
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[ 18 December, 2024 ] 5

(i) (a) Fifty-first Annual Report and Accounts of the Artificial Limbs
Manufacturing Corporation of India (ALIMCO), Kanpur, Uttar Pradesh,
for the year 2023-24, together with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General of India
thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L. T. 1549/18/24]

(i) (a) Thirty-second Annual Report and Accounts of the National Backward
Classes Finance and Development Corporation (NBCFDC), New Delhi,
for the year 2023-24, together with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General of India
thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. SeeNo. L. T. 1227/18/24]

(B) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of Section 24 and Section 25 of the National Trust for Welfare of Persons with
Autism, Cerebral Palsy, Mental Retardation and Multiple Disabilities Act, 1999: -
(a) Annual Report and Accounts of the National Trust for the Welfare of
Persons with Autism, Cerebral Palsy, Mental Retardation and Multiple
Disabilities (Divyangjan), New Delhi, for the year 2023-24, together with
the Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Trust.
[Placed in Library. See No. L. T. 1224/18/24]

(C) A copy (in English and Hindi) of the Annual Report of the Senior Citizens” Welfare
Fund, for the year 2023-24, under sub-section (3) of Section 127 of the Finance Act,

2015.
[Placed in Library. See No. L. T. 1547/18/24]

Il. A copy each (in English and Hindi) of the following papers: -
(i) (a) Annual Report and Accounts of the Devnar Foundation for the Blind,
Hyderabad, Telangana, for the year 2023-24, together with the Auditor's
Report on the Accounts.
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(b) Review by Government on the working of the above Foundation.
[Placed in Library. SeeNo. L. T. 1225/18/24]

(i) (a) Annual Report and Accounts of the Bhadrachalam Agency for Rural
Development Rehabilitation and Educational Society for Handicapped
(BRESH), Kothagudem, Telangana, for the year 2023-24, together with
the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Agency.
[Placed in Library. SeeNo. L. T. 1226/18/24]

lll. A copy (in English and Hindi) of the Memorandum of Understanding between the
Government of India [Department of Empowerment of Persons with Disabilities
(Divyangjan), Ministry of Social Justice and Empowerment] and the Artificial Limbs
Manufacturing Corporation of India (ALII\/ICO), Kanpur, Uttar Pradesh for the year

2024-25.
[Placed in Library. See No. L. T. 1547/18/24]

Notifications of the Ministry of Road, Transport and Highways

Aed IRaE AR ISt FAT § oy WA (37 3 eve): ARigy, # fHfaiRad
93 T Ul IR IGAT g :-
(A) A copy each (in English and Hindi) of the following Notifications of the Ministry of

Road, Transport and Highways, under Section 10 of the National Highways Act,
1956:-

(1) S.0.2874(E)., dated the 19" July, 2024, levying User Fee for the project
of two lane with paved shoulder of Bilaspur to Mungeli Section of NH-
130A in the State of Chhattisgarh.

(2) S.0.2875(E)., dated the 19" July, 2024, levying User Fee for the project
of 8 lane of Delhi-Vadodara Expressway on National Highway No. NH-4 in
the State of Rajasthan.

(3) S.0.2876(E)., dated the 19" July, 2024, levying User Fee for the project
of four or more lane of Barasat- Krishnagar Section of NH-12 (Old NH-
34) in the State of West Bengal.

(4) S.0.2877(E)., dated the 19" July, 2024,levying User Fee for the project
of four or more lane Section of Kodad - Khammam Section of NH-365A in
the State of Telangana.

(5) S.0.2978(E)., dated the 26" July, 2024, levying User Fee for the project
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[ 18 December, 2024 ] 7

of four or more lane of Patna-Gaya-Dobhi Section of NH Number 22(Old
NH-83) in the State of Bihar.

(6) S.0.2979(E)., dated the 26" July, 2024, levying User Fee for the project
of four or more lane of Udhampur-Ramban-Maroog Section of NH No. 1A
(New NH-44) in the UT of Jammu & Kashmir.

(7) S.0.3017(E)., dated the 29" July, 2024, levying User Fee for the project
of four lane of Bodhre — Dhule Section of NH-52 (Old NH-211) in the
State of Maharashtra.

(8) S.0.3018(E)., dated the 29" July, 2024, levying User Fee for the project
of four or more lane of Palma-Gumla Section of NH-23 (New NH-43) in
the State of Jharkhand.

(9) S.0.3041(E)., dated the 30" July, 2024, levying User Fee for the project
of four and more lane of 4-lane NH-344P till Sonepat bypass of NH-352A
at village Barwasani, Sonipat in Haryana as SPUR of 344M.

(10) S.0.3042(E)., dated the 30" July, 2024, levying User Fee for the project
of two/four lane of Dangiyawas — Jajiwal Section of NH No. 125A in the
State of Rajasthan.

(11) S.0. 3043(E)., dated the 30" July, 2024, levying User Fee for the project
of Bharuch-Surat Section of National Highyway Number 48 in the State of
Gujarat.

(12) S.0.3044(E)., dated the 30" July, 2024, levying User Fee for the project
of four or more lane of Kodinar — Veraval Section of NH-8E and NH-8D in
the State of Gujarat.

(13) S.0. 319(E)., dated the 5" August, 2024, levying User Fee for the
project of 2/4 lane Section of Pimpalner to Satana of NH No. 752G in the
State of Maharashtra.

(14) S.0. 3130(E)., dated the 5" August, 2024, levying User Fee for the
project of two lane with paved shoulder of Amboli Junction-Ajara-
Sankeshwar Section of NH No.548H in the State of Maharashtra.

(15) S.0. 3131(E)., dated the 5" August, 2024, levying User Fee for the
project of four lane of Cuttack — Angul Section of NH No. 55 (Old NH No.
42) in the State of Odisha.

(16) S.0. 3132(E)., dated the 5" August, 2024, levying User Fee for the
project of four or more lane of Cuttack — Angul Section of NH No. 55 (Old
NH No. 42) in the State of Odisha.

(17) S.0. 3208(E)., dated the 7" August, 2024, levying User Fee for the
project of 2/4 lane of Jammu ring Road (NH-244A) of National Highway

Contents Page t



[RAJYA SABHA]

Number NH44 in the UT of J&K.
[Placed in Library. For (1) to (17), see No. L. T. 1377/18/24]

(18) S.0. 3209(E)., dated the 7" August, 2024, levying User Fee for the
project of six lane Section of Surat — Dahisar Section of NH-8 in the State
of Gujarat and Maharashtra.

(19) S.0. 3237(E)., dated the 9" August, 2024, levying User Fee for the
project of four or more lane of Bakhtiyarpur-Mokama Section of NH No.
31in the State of Bihar.

(20) S.O. 3238(E)., dated the 9" August, 2024, levying User Fee for the
project of four or more lane of Bakhityarpur — Rajauli Section of National

Highway number 20 (Old NH-31) in the State of Bihar.
[Placed in Library. For (18) to (20), see No. L. T. 1383/18/24]

(21) S.0. 3250(E)., dated the 12" August, 2024, declaring the highways, as
mentioned therein, as National Highways in the State of Maharashtra.

(22) S.0. 3259(E)., dated the 12" August, 2024, amending the Principal
Notification No. S.0. 1096(E), dated the 4" August, 2005.

(23) S.0. 3261(E)., dated the 12" August, 2024, amending the Principal

Notification No. S.0. 1096(E), dated the 4" August, 2005.
[Placed in Library. For (21) to (23), see No. L. T. 1761/18/24]

(24) S.0. 3441(E)., dated the 12" August, 2024, levying User Fee for the
project of two lane with paved shoulder of Nagaon Bypass to
KaliaborTiniali to Dolabari Section of NH No. 127 and of NH No. 715 in the
State of Assam.

(25) S.0. 3442(E)., dated the 12" August, 2024, levying User Fee for the
project of four lane of Dolabari to Jamuguri Section of NH-715 in the State
of Assam.

(26) S.0. 3460(E)., dated the 14™ August, 2024, levying User Fee for the
project of 2/4 lane Section of Dewal-Dungarpur-Hirata-Varda-Sagwara
section of National Highway No. 927A in the State of Rajasthan.

(27) S.O. 3461(E)., dated the 14" August, 2024, levying User Fee for the
project of 8 lane Section of NH No. NE-4 in the State of Gujarat.

(28) S.0. 3463(E)., dated the 14" August, 2024, amending the Principal
Notification No. S.0. 1096(E), dated the 4™ August, 2005.

(29) S.0. 3518(E)., dated the 20™ August, 2024, levying User Fee for the
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project of four-lane Greenfield Delhi-Amritsar-Katra Expressway on EPC
mode.

(30) S.O. 3543(E)., dated the 21°" August, 2024, exempting the user fee
collection for the project stretch under Notification No. S.0. 3132 (E),
dated 15" September, 2020.

(31) S.0. 3604(E)., dated the 23™ August, 2024, levying User Fee for the
project of 2/4 lane Section of Pandharpur to Sangola Section of National
Highway Number 965C in the State of Maharashtra.

(32) S.0. 3605(E)., dated the 23 August, 2024, levying User Fee for the
project of two lane with paved shoulder of Indapur to Agardanda Section
of National Highway Number 548A in the State of Maharashtra.

(33) S.0. 3606(E)., dated the 23 August, 2024, levying User Fee for the
project of 2/4 lane Section of Barmer — Ghagariya Section of NH-25 Ext

in the State of Rajasthan.
[Placed in Library. For (24) to (33), see No. L. T. 1384/18/24]

(34) S.0. 3634(E)., dated the 28" August, 2024, levying User Fee for the
project of two lane with paved shoulders of Tindivanam to Krishnagiri of
National Highway Number 66 (New NH No 77) in the State of Tamil Nadu.

(35) S.0. 3635(E)., dated the 28" August, 2024, levying User Fee for the
project of Nagpur Ring Road Section of NH-353J in the State of
Maharashtra.

(36) S.0. 3711(E)., dated the 30" August, 2024, levying User Fee for the
project of 2/4 or more lane Section of Tanot-Jaisalmer Section of NH-68
and Mokal-Sarkaritala Section of NH-968 in the State of Rajasthan.

(37) S.0. 3712(E)., dated the 30" August, 2024, levying User Fee for the
project of four or more lane Section of Rajamunda — Barkote Section of
NH No. 23 (New NH No. 143) in the State of Odisha.

(38) S.0. 3802(E)., dated the 4™ September, 2024, levying User Fee for the
project of four lane with paved shoulder of Beawar-Gomti Section of NH-
08 (New NH-58) in the State of Rajasthan.

(39) S.0. 3803(E)., dated the 4" September, 2024, levying User Fee for the
project of two lane with paved shoulders of Raisinghnagar — Gajsinghpur
—Karanpur - Sadhuwali (Ganganagar) Section of National Highway
number -9 11in the State of Rajasthan.

(40) S.O. 3829(E)., dated the 6" September, 2024, levying User Fee for the
project of four/six lane Sections of Vadodara-Bharuch section of National
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Highway number 48 (Old NH-8) in the State of Gujarat.

S.0. 3857(E)., dated the 9" September, 2024, levying User Fee for the
project of Renigunta — Naidupeta of National Highway number 71 in the
State of Andhra Pradesh.

S.0. 3858(E)., dated the 9" September, 2024, levying User Fee for the
project of two lane with paved shoulder of Thoppur-Mettur-Bhavani-
Erode Section of NH-544H in the state of Tamil Nadu.

S.0. 3859(E)., dated the 9" September, 2024, levying User Fee for the
project of four lane of Pondicherry — Tindivanam Section of the National
Highway number 32 in the State of Tamil Nadu & UT of Puducherry.

S.0. 3860(E)., dated the 9" September, 2024, levying User Fee for the
project of four or more lane of Bahadurganj to Araria Section of NH-327E

in the State of Bihar.
[Placed in Library. For (34) to (44), seeNo. L. T. 1381/18/24]

G.S.R. 556(E)., dated the 10" September, 2024, publishing the National

Highways Fee (Determination of Rates and Collection) Rules, 2024.
[Placed in Library. SeeNo. L. T. 1373/18/24]

S.0. 3908(E)., dated the 12" September, 2024, amending the Principal
Notification No. S.0. 689(E), dated the 4™ April, 2011.

S.0. 3910(E)., dated the 12" September, 2024, amending the Principal
Notification No. S.0. 1096(E), dated the 4" August, 2005.

S.0. 3911(E)., dated the 12" September, 2024, amending the Principal
Notification No. S.0. 689(E), dated the 4™ April, 2011.

S.0. 3912(E)., dated the 12" September, 2024, declaring the highways,
as mentioned therein, as National Highways in the State of Gujarat.

S.0. 3921(E)., dated the 12" September, 2024, levying User Fee for the
project of two lane with paved shoulder of Paderu — Gondiguda and
Gondiguda — Araku (up to Bhalluguda) Section of National Highway

number 516E in Andhra Pradesh.
[Placed in Library. For (46) to (50), seeNo. L. T. 1762/18/24]

S.0. 3923(E)., dated the 12" September, 2024, levying User Fee for the
project of two lane with paved shoulders of the Pasarlapudi to Losari
Section of National Highway number NH-214 and NH-214A [New NH-
216)] in the State of Andhra Pradesh.
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(52) S.0. 3924(E)., dated the 12" September, 2024, levying User Fee for the
project of 2/4 lane with paved shoulder Section of Puruliya (JHR Border)
— Balarampur- Chandil (Junction with NH-33) Section of National
Highway number 18 (Old NH-32) in the State of Jharkhand & West
Bengal.

(563) S.0. 3925(E)., dated the 12" September, 2024, levying User Fee for the
project of 2/4 lane with paved shoulder Section of Raipur-Visakhapatnam
Section of National Highway number-26 in the State of Andhra Pradesh.

(54) S.0. 3926(E)., dated the 12" September, 2024, levying User Fee for the
project of 2/4 lane Section of Duttaluru to Kavali Section of National
Highway number 167BG in the State of Andhra Pradesh.

(55) S.O. 4042(E)., dated the 19" September, 2024, levying User Fee for the
project of 2/4 lane Section of Allahganj-Miranpur-Katra Section on
National Highway No. NH-730C in the State of Uttar Pradesh.

(56) S.0. 4043(E)., dated the 19" September, 2024, levying User Fee for the
project of 2/4 lane Section of Chintakunta to Adoni Section of National

Highway Number 167 in the State of Andhra Pradesh.
[Placed in Library. For (51) to (56), see No. L. T. 1383/18/24]

(57) S.0. 4082(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 1096(E), dated the 4™ August, 2005.

(58) S.0. 4083(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 1096(E), dated the 4™ August, 2005.

(59) S.0. 4084(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 1096(E), dated the 4" August, 2005.

(60) S.0. 4085(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 1096(E), dated the 4™ August, 2005.

(61) S.0. 4352(E)., dated the 8" October, 2024, declaring the highways, as
mentioned therein, as National Highways in the States of Uttar Pradesh,

Rajasthan and Madhya Pradesh.
[Placed in Library. For (57) to (61), seeNo. L. T. 1763/18/24]

(62) S.0. 4369(E)., dated the 8" October, 2024, levying User Fee for the
project of two lane with paved shoulder of Nagapattinam to Thanjavur
Section of National Highway number 83 (Old NH-67) in the State of Tamil
Nadu.

(63) S.0. 4371(E)., dated the 8" October, 2024, levying User Fee for the
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project of 2/4 lane Section of Dindigul-Nathem-Kottampatty Section of
National Highway number 383 in the State of Tamil Nadu.

S.0. 4385(E)., dated the 9" October, 2024, levying User Fee for the
project of four or more lane of Villupuram to Puducherry Section of
National Highway number 45A (New NH-332) in the State of Tamil Nadu

& Puducherry.
[Placed in Library. For (62) to (64), seeNo. L. T. 1379/18/24]

S.0. 4394(E)., dated the 10" October, 2024, levying User Fee for the
project of four lane Section of Aurangabad to Bidkin to Paithan Section of
National Highway number 752E in the State of Maharashtra.

S.0. 4506(E)., dated the 15" October, 2024, levying User Fee for the
project of two lane with paved shoulders Section of
KhamgaonDeulgaonSakarsha Section of National Highway number 548C
in the State of Maharashtra.

S.0. 4540(E)., dated the 16" October, 2024, levying User Fee for the
project of four lane of Ahmednagar Bypass Section of NH-61 in the State

of Maharashtra.
[Placed in Library. For (65) to (67), seeNo. L. T. 1380/18/24]

S.0. 4562(E)., dated the 17" October, 2024, rescinding the Notification
No. S.0. 694(E), dated the 10" March, 2015.

S.0. 4563(E)., dated the 17" October, 2024, amending the Principal
Notification No. S.0. 3228(E), dated the 11" August, 2021.

S.0. 4564(E)., dated the 17" October, 2024, amending the Principal

Notification No. S.0. 1096(E), dated the 4™ August, 2005.
[Placed in Library. For (68) to (70), see No. L. T. 1764/18/24]

S.0. 4584(E)., dated the 18" October, 2024, levying User Fee for the
project of four or more lane of Chilakaluripet — Vijayawada Section of
National Highway number 5 (New NH-16) in the State of Andhra
Pradesh.

S.0. 4657(E)., dated the 24" October, 2024, levying User Fee for the
project of 2/4 lane Section of Bidar-Humnabad Section of NH-50 in the

State of Karnataka.
[Placed in Library. For (71) and (72), see No. L. T. 1380/18/24]
S.0. 4721(E)., dated the 29" October, 2024, directing that the National
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Highways & Infrastructure Development Corporation Limited shall
exercise the function relating to the development and maintenance of the
stretch, as mentioned therein, in the State of West Bengal.

(74) S.0. 4722(E)., dated the 29" October, 2024, amending the Principal

Notification No. S.0. 1096(E), dated the 4™ August, 2005.
[Placed in Library. For (73) and (74), see No. L. T. 1765/18/24]

(75) S.0. 4791(E)., dated the 4™ November, 2024, levying User Fee for the
project of four lane of the Hassan — Maranahally Section of NH-75 in the
State of Karnataka.

(76) S.O. 4818(E)., dated the 5" November, 2024, levying User Fee for the
project of two lane with paved shoulders of Aurad to Bidar Section of NH-
161A in the State of Karnataka.

(77) S.O. 4872(E)., dated the 11™ November, 2024, levying User Fee for the
project of use of section on National Expressway No. NE4 in the State of
Rajasthan.

(78) S.0. 4873(E)., dated the 11" November, 2024, levying User Fee for the
project of four or more lane of Malout-Mandi Dabwali Section (including
Malout& Mandi Dabwali Bypasses) of NH-09 in the State of Punjab &
Haryana.

(79) S.0. 4907(E)., dated the 12" November, 2024, levying User Fee for the
project of four or more lane of Angul Sambalpur Section of NH-42 (New
NH-55) in the State of Odisha.

(80) S.0. 4908(E)., dated the 12" November, 2024, levying User Fee for the
project of four lane of Duburi — Chandikhole Section of NH-53 (old NH-
200) In the State of Odisha.

(81) S.0. 4914(E)., dated the 13" November, 2024, levying User Fee for the
project of four or more lane section of Ananthapuramu - Mudigubba
section of NH-42 in the State of Andhra Pradesh.

(82) S.0. 4915(E)., dated the 13" November, 2024, levying User Fee for the
project of two lane with paved shoulder Section of Malakonda to
Singarayakonda Section of NH-167B in the State of Andhra Pradesh.

(83) S.0. 4929(E)., dated the 14" November, 2024, levying User Fee for the
project of four lane with paved shoulder of Champa-Korba-Katghora

Section of NH-149B in the State of Chhattisgarh.
[Placed in Library. For (75) to (83), see No. L. T. 1478/18/24]
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S.0. 4959(E)., dated the 19" November, 2024, levying User Fee for the
project of 2/4 lane of Rampur-Kathgodam Section of NH-87 (New NH-9,
109) in the State of Uttarakhand.

S.0. 4960(E)., dated the 19" November, 2024, levying User Fee for the
project of four lane of Punjab/Himachal Border to Sihuni of NH-20 (New
NH-154) of Pathankot-Mandi Section in the State of Himachal Pradesh.
S.0. 4961(E)., dated the 19" November, 2024, levying User Fee for the
project of four lane Stretch of NH-4 (new NH-48) (Chennai Bypass
Phase-1) and NH-5 (new NH-16) (Chennai Bypass Phase-Il) in the State
of Tamil Nadu.

S.0. 4962(E)., dated the 19" November, 2024, levying User Fee for the
project of six lane of Gurgaon-Kotputli-Jaipur Section of NH-48 in the
State of Haryana and Rajasthan.

S.0. 4963(E)., dated the 19" November, 2024, levying User Fee for the
project of four or more lane of Poondiyankuppam to Sattanathapuram
Section of NH-45A (New NH-32) in the State of Tamil Nadu.

S.0. 5065(E)., dated the 26" November, 2024, levying User Fee for the
project of four or more lane Section of NH-752D in the State of Madhya
Pradesh.

S.0. 5070(E)., dated the 26" November, 2024, levying User Fee for the
project of four lane of National Highway (Outer Ring Road) Nagpur City
(Pkg-1) section of NH-53 in the State of Maharashtra.

S.0. 5071(E)., dated the 26" November, 2024, levying User Fee for the
project of four or more lane Section of Baramati-Indapur Section of NH-
965G in the State of Maharashtra.

S.0. 5072(E)., dated the 26" November, 2024, levying User Fee for the
project of four or more lane of Obedullaganj to Itarsi Section including
Ratapani Section of NH-69 (New NH-46) in the State of Madhya
Pradesh.

S.0. 5073(E)., dated the 26" November, 2024, levying User Fee for the
project of four laning of Sethiyathope — Cholpauram section of NH-45C
(New NH-36) in the State of Tamil Nadu.

S.0. 5164(E)., dated the 29" November, 2024, levying User Fee for the
project of four or more lane of Indapur-Tondale section of NH-965G in the
State of Maharashtra.

S.0. 5165(E)., dated the 29" November, 2024, levying User Fee for the
project of four or more lane section of Maroog-Banihal-Quazigund
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section of NH-1A (New NH-44) in the State of Jammu & Kashmir.

(96) S.0. 5166(E)., dated the 20" November, 2024, levying User Fee for the
project of four or more lane of Vadipatti to Thamaraipatti Section of NH-
744A in the State of Tamil Nadu.

(97) S.0. 5246(E)., dated the 5" December, 2024, levying User Fee for the
project of two lane with paved shoulder of Mhaswad-Piliv-Pandharpur
Section of NH-548E in the State of Maharashtra.

(98) S.0. 5247(E)., dated the 5" December, 2024, levying User Fee for the
project of 2/4 lane section for BRT Tiger Reserve Boundary to Bangalore
Section of NH-209 in the State of Karnataka.

(99) S.0. 5295(E)., dated the 9" December, 2024, levying User Fee for the
project of two lane with paved shoulders of Makhu-Arifke, Section of NH-

703A in the State of Punjab.
[Placed in Library. For (84) to (99), seeNo. L. T. 1766/18/24]

(B) A copy each (in English and Hindi) of the following Notifications of the Ministry of
Road, Transport and Highways, issued under Section 11 of the National Highways
Authority of India Act, 1988: -
(1) S.0. 3255(EF)., dated the 12" August, 2024, rescinding the Notifications
bearing Nos. S.0. 1022(E), dated the 9" March, 2020 and S.O.
2644(E), dated the 6" August, 2020.
(2) S.0. 3256(E)., dated the 12" August, 2024, amending the Principal
Notification No. S.0. 1667 (E), dated the 26" May, 2020.
(3) S.0. 3257(E)., dated the 12" August, 2024, amending the Principal
Notification No. S.0. 1667 (E), dated the 26" May, 2020.
(4) S.0. 3258(E)., dated the 12" August, 2024, entrusting certain stretches
of National Highways, as mentioned therein, to the National Highways
Authority of India, in the State of Punjab.
(5) S.0.3260(E)., dated the 12" August, 2024, entrusting certain stretches
of National Highways, as mentioned therein, to the National Highways
Authority of India, in the State of Gujarat.
(6) S.0. 3462(E)., dated the 14" August, 2024, amending the Principal
Notification No. S.0. 452(E), dated the 16" March, 2012.
(7) S.0. 3909(E)., dated the 12" September, 2024, entrusting certain
stretches of National Highways, as mentioned therein, to the National
Highways Authority of India, in the State of Madhya Pradesh.
(8) S.O. 4086(E)., dated the 20" September, 2024, entrusting certain
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stretches of National Highways, as mentioned therein, to the National
Highways Authority of India, in the State of Maharashtra.

(9) S.0. 4087(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 1055(E), dated the 12" March, 2020.

(10) S.0. 4088(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 6016(E), dated the 22" December, 2022.

(11) S.0. 4089(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 2265(E), dated the 12" June, 2024.

(12) S.0. 4090(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 3096(E), dated the 22" September, 2017.

(13) S.0. 4091(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 1055(E), dated the 12" March, 2020.

(14) S.0. 4092(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 4145(E), dated the 18" November, 2020.

(15) S.0. 4093(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 1585(E), dated the 10" November, 2005.

(16) S.0. 4094(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 724(E), dated the 8" May, 2007.

(17) S.0. 4095(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 2427(E), dated the 22" September, 2009.

(18) S.0. 4094(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 994(E), dated the 4™ May, 2011.

(19) S.0. 4097(E)., dated the 20" September, 2024, amending the Principal
Notification No. S.0. 863(E), dated the 1% April, 2013.

(20) S.0. 5010(E)., dated the 22"° November, 2024, entrusting certain
stretches of National Highways, as mentioned therein, to the National
Highways Authority of India, in the States of Uttar Pradesh, Rajasthan and

Madhya Pradesh.
[Placed in Library. For (1) to (20), seeNo. L. T. 1767/18/24]

Notifications of the Ministry of Education

Reports and Accounts (2023-24) of I1IM, Raipur, Chhattisgarh; IIM,
Tiruchirappalli, Tamil Nadu; various lliTs; lITs; NITs; IISERs and related
papers

Report and Accounts (2022-23 and 2023-24) of NEHU, Shillong, Meghalaya;
Assam University, Silchar, Assam; University of Delhi and SPA, New Delhi;
and Central University of Kashmir, UT of Jammu and Kashmir and related
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papers

V. Reports and Accounts (2022-23) of EFLU, Hyderabad; Mahatma Gandhi
Antarrashtriya Hindi Vishwavidyalaya, Wardha, Maharashtra and Nagaland
University, Lumami, Nagaland, and related papers

V. Reports and Accounts (2020-21 and 2023-24) of various Institutes and Boards
and related papers

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION (SHRI SUKANTA
MAJUMDAR): Sir, I lay on the Table-

I. (i) A copy (in English and Hindi) of the Ministry of Education (Department of
Higher Education) Notification No. PU/LC/Amendments/2023-24/F. No. 39-
12/2023-CU-I., dated the 5" December, 2023, amending Statute 1(1) of the
Pondicherry University Act, 1985, under sub-section (2) of Section 44 of the said Act,

along with delay statement.
[Placed in Library. SeeNo. L. T. 1497A/18/24]

(i) A copy (in English and Hindi) of the Ministry of Education (Department of Higher
Fducation) Notification No. CUJ/Statute/I/2010/Part/1., dated the 17" May, 2024,
publishing the Central University of Jharkhand (Amendment) Statutes, 2024, under
sub-section (2) of Section 43 of the Central Universities Act, 2009, along with delay

statement.
[Placed in Library. See No. L. T. 1497/18/24]

(i) A copy (in English and Hindi) of the Ministry of Education (Department of Higher
Education) Notification No. 1IM/Mumbai/BS/2024/01., dated the 29" November,
2024, publishing the Indian Institute of Management, Mumbai Regulations, 2024,

under Section 37 of the Indian Institutes of Management Act, 2017.
[Placed in Library. SeeNo. L. T. 1768/18/24]

Il. (A) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of Section 28 and sub-section (5) of Section 23 of the Indian Institute of
Management Act, 2017 -
(i) (a) Annual Report and Accounts of the Indian Institute of Management (1IM),
Raipur, Chhattisgarh, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1507/18/24]
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(i) (a) Annual Report and Accounts of the Indian Institute of Management (1IM),
Tiruchirappalli, Tamil Nadu, for the year 2023-24, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1769/18/24]

(B) A copy each (in English and Hindi) of the following papers, under sub-section
(5) of Section 28 and sub-section (3) of Section 37 of the Indian Institutes of
Information Technology (Public-Private Partnership) Act, 2017+ -
(i) (a) Annual Report of the Indian Institute of Information Technology (IlIT),
Surat, Gujarat, for the year 2023-24.
(b) Annual Accounts of the Indian Institute of Information Technology (IlIT),
Surat, Gujarat, for the year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1770/18/24]

(i) (a) Annual Report and Accounts of the Indian Institute of Information
Technology (IlIT), Kalyani, West Bengal, for the year 2023-24, together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1771/18/24]

(i) (a) Annual Report and Accounts of the Indian Institute of Information
Technology (IIIT), Sri City, Chittoor, Andhra Pradesh, for the year 2023~
24, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1772/18/24]

(iv) (a) Annual Report and Accounts of the Indian Institute of Information
Technology (llIT), Vadodara, Gujarat, for the year 2023-24, together with
the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1773/18/24]

(C) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of Section 23 of the Institutes of Technology Act, 1961 -
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(i) (a) Annual Report of the Indian Institute of Technology (IIT), Bombay,
Maharashtra, for the year 2023-24.
(b) Annual Accounts of the Indian Institute of Technology (IIT), Bombay,
Maharashtra, for the year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1774/18/24]

(i) (a) Annual Report of the Indian Institute of Technology (IIT), Gandhinagar,
Guijarat, for the year 2023-24.
(b) Annual Accounts of the Indian Institute of Technology (IIT), Gandhinagar,
Gujarat, for the year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. See No. L. T. 1775/18/24]

(i) (a) Annual Report of the Indian Institute of Technology (IIT), Banaras Hindu
University Varanasi, Uttar Pradesh, for the year 2023-24.
(b) Annual Accounts of the Indian Institute of Technology (IIT), Banaras
Hindu University,Varanasi, Uttar Pradesh, for the year 2023-24, and the
Audit Report thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1776/18/24]

(iv) (a) Annual Report of the Indian Institute of Technology (IIT), Ropar, Punjab,
for the year 2023-24.
(b) Annual Accounts of the Indian Institute of Technology (IIT), Ropar,
Punjab, for the year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1777/18/24]

(v) (a) Annual Report of the Indian Institute of Technology (IIT), Jammu, UT of
Jammu & Kashmir, for the year 2023-24.
(b) Annual Accounts of the Indian Institute of Technology (IIT), Jammu, UT
of Jammu & Kashmir, for the year 2023-24, and the Audit Report
thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. See No. L. T. 1778/18/24]

(vi) (a) Annual Report of the Indian Institute of Technology (IIT), Roorkee,
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Uttrakhand, for the year 2023-24.
Annual Accounts of the Indian Institute of Technology (IIT), Roorkee,
Uttrakhand, for the year 2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1779/18/24]

Annual Report of the Indian Institute of Technology (IIT), Bhilai,
Chhattisgarh, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT), Bhilai,
Chhattisgarh, for the year 2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1780/18/24]

Annual Report of the Indian Institute of Technology (IIT), Indore, Madhya
Pradesh, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT), Indore,
Madhya Pradesh, for the year 2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1781/18/24]

Annual Report of the Indian Institute of Technology (IIT), Tirupati, Andhra
Pradesh, for the year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT), Tirupati,
Andhra Pradesh, for the year 2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1782/18/24]

Annual Report of the Indian Institute of Technology (IIT), Goa, for the
year 2023-24.

Annual Accounts of the Indian Institute of Technology (IIT), Goa, for the
year 2023-24, and the Audit Report thereon.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1783/18/24]

(D) A copy each (in English and Hindi) of the following papers, under sub-section

(4) of Section 22 of the National Institute of Technology, Science Education &
Research Act, 2007: -

O @

Annual Report and Accounts of the National Institute of Technology
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(NIT), Jalandhar, Punjab, for the year 2023-24, together with the
Auditor’s Report on the Account.

(b) Review by Government on the working of the above Institute.

(c) Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. See No. L. T. 1784/18/24]

(i) (a) Annual Report and Accounts of the Sardar Vallabhbhai National Institute
of Technology (SVNIT), Surat, Gujarat, for the year 2023-24, together
with the Auditor’s Report on the Account.

(b) Review by Government on the working of the above Institute.
(c) Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. SeeNo. L. T. 1785/18/24]

(i) (a) Annual Report and Accounts of the Malaviya National Institute of
Technology (MNIT), Jaipur, Rajasthan, for the year 2023-24, together
with the Auditor’s Report on the Account.

(b) Review by Government on the working of the above Institute.
(c) Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. SeeNo. L. T. 1786/18/24]

(iv) (a) Annual Report and Accounts of the Visvesvaraya National Institute of
Technology Nagpur (VNIT), Nagpur, Maharashtra, for the year 2023-24,
together with the Auditor’s Report on the Account.

(b) Review by Government on the working of the above Institute.
(c) Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. SeeNo. L. T. 1787/18/24]

(v) (a) Annual Report and Accounts of the Maulana Azad National Institute of
Technology (MANIT), Bhopal, Madhya Pradesh, for the year 2023-24,
together with the Auditor’s Report on the Account.

(b) Review by Government on the working of the above Institute.
(c) Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. SeeNo. L. T. 1788/18/24]
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Annual Report and Accounts of the National Institute of Technology,
Andhra Pradesh, for the year 2023-24, together with the Auditor’s Report
on the Account.

Review by Government on the working of the above Institute.
Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. SeeNo. L. T. 1789/18/24]

Annual Report and Accounts of the National Institute of Technology,
Puducherry, for the year 2023-24, together with the Auditor’s Report on
the Account.

Review by Government on the working of the above Institute.
Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. SeeNo. L. T. 1790/18/24]

Annual Report and Accounts of the National Institute of Technology
Karnataka (NITK), Surathkal, Karnataka, for the year 2023-24, together
with the Auditor’s Report on the Account.

Review by Government on the working of the above Institute.
Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. See No. L. T. 1791/18/24]

Annual Report of the Indian Institute of Science Education and Research
(IISER), Kolkata, West Bengal, for the year 2023-24.

Annual Accounts of the Indian Institute of Science Education and
Research (IISER), Kolkata, West Bengal, for the year 2023-24, and the
Audit Report thereon.

Review by Government on the working of the above Institute.
[Placed in Library. See No. L. T. 1792/18/24]

Annual Report of the Indian Institute of Science Education and Research
(IISER), Tirupati, Andhra Pradesh, for the year 2023-24.
Annual Accounts of the Indian Institute of Science Education and
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Research (IISER), Tirupati, Andhra Pradesh, for the year 2023-24, and
the Audit Report thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1793/18/24]

(xi) (a) Annual Report of the Indian Institute of Science Education and Research
(IISER), Bhopal, Madhya Pradesh, for the year 2023-24.
(b) Annual Accounts of the Indian Institute of Science Education and
Research (IISER), Bhopal, Madhya Pradesh, for the year 2023-24, and
the Audit Report thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. See No. L. T. 1794/18/24]

. (A) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (3) of Section 28 and sub-section (4) of Section 29 of the Central
Universities Laws (Amendment) Act, 2008: -
(a) Forty-ninth Annual Report of the North-Eastern Hill University (NEHU),
Shillong, Meghalaya, for the year 2022-23.
(b) Annual Accounts of the North-Eastern Hill University (NEHU), Shillong,
Meghalaya, for the year 2022-23, and the Audit Report thereon.
(c) Review by Government on the working of the above University.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the paper
mentioned at (1) above.
[Placed in Library. See No. L. T. 1795/18/24]

(B) A copy each (in English and Hindi) of the following papers, under sub-section
(3) of Section 30 and sub-section (4) of Section 31 of the Assam University Act,
1989+ -
(a) Thirty-first Annual Report of the Assam University, Silchar, Assam for the
year 2023-24.
(b) Annual Accounts of the Assam University, Silchar, Assam, for the year
2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above University.
[Placed in Library. See No. L. T. 1796/18/24]

(C) A copy each (in English and Hindi) of the following papers under Section 38 of
the Delhi University Act, 1922: -
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(a) One Hundred and First Annual Report (Part | and II) of the University of
Delhi, for the year 2023-24.

(b) Review by Government on the working of the above University.
[Placed in Library. SeeNo. L. T. 1797/18/24]

(D) A copy each (in English and Hindi) of the following papers, under sub-section
(5) of Section 25 of the School of Planning and Architecture Act, 2014 -
(a) Annual Report and Accounts of the School of Planning and Architecture
(SPA), New Delhi, for the year 2023-24, together with the Auditor's
Report on the Accounts.
(b) Review by Government on the working of the above School.
(c) Chronological Statement showing the sequence of events of laying of the

papers mentioned at (a) above.
[Placed in Library. SeeNo. L. T. 1498/18/24]

(E) A copy each (in English and Hindi) of the following papers, under sub-section
(3) Section 30 and sub-section (4) of Section 31 of the Central Universities Act,
2009: -
(a) Annual Report of the Central University of Kashmir, UT of Jammu and
Kashmir, for the year 2023-24.
(b) Annual Accounts of the Central University of Kashmir, UT of Jammu and
Kashmir, for the year 2023-24 and the Audit Report thereon.

(c) Review by Government on the working of the above University.
[Placed in Library. SeeNo. L. T. 1798/18/24]

VI. (A) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (3) of Section 32 and sub-section (4) of Section 33 of the English and
Foreign Languages University Act, 2006 -
(a) Annual Report of The English and Foreign Languages University (EFLU),
Hyderabad, Telangana, for the year 2022-23.
(b) Annual Accounts of The English and Foreign Languages University
(EFLU), Hyderabad, Telangana, for the year 2022-23, and the Audit
Report thereon.
(c) Review by Government on the working of the above University.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers

mentioned at (1) above.
[Placed in Library. SeeNo. L. T. 1779/18/24]
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(B) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (2) of section 30 and sub-section (4) of section 31 of the Mahatma Gandhi
Antarrashtriya Hindi Vishwavidyalaya Act, 1996: -
(a) Annual Report of the Mahatma Gandhi Antarrashtriya Hindi
Vishwavidyalaya, Wardha, Maharashtra, for the year 2022-23.
(b) Annual Accounts of the Mahatma Gandhi Antarrashtriya Hindi
Vishwavidyalaya, Wardha, Maharashtra, for the year 2022-23, and the
Audit Report thereon.
(c) Review by Government on the working of the above Vishwavidyalaya.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers

mentioned at (1) above.
[Placed in Library. SeeNo. L. T. 1800/18/24]

(C) A copy each (in English and Hindi) of the following papers: -
(a) Annual Accounts of the Nagaland University, Lumami, Nagaland, for the
year, 2022-23 and the Audit Report thereon, under sub- section (4) of
Section 32 of the Nagaland University Act, 1989.
(b) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L. T. 1501/18/24]

V. A copy each (in English and Hindi) of the following papers:-
(i) (a) Annual Report and Accounts of the Shastri Indo Canadian Institute, New
Delhi, for the year 2020-21, together with the Auditor's Report on the
Accounts.
(b) Review by Government on the working of the above Institute.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L. T. 1502/18/24]

(ii) (a) Annual Report and Accounts of the Board of Apprenticeship Training
(BOAT), Western Region, Mumbai, Maharashtra, for the year 2023-24,
together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Board.
[Placed in Library. See No. L. T. 1801/18/24]
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Annual Report and Accounts of the Board of Apprenticeship Training
(BOAT), Northern Region, Kanpur, Uttar Pradesh for the year 2023-24,
together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Board.
[Placed in Library. SeeNo. L. T. 1506/18/24]

Annual Report and Accounts of the Board of Practical Training (BOPT),
Eastern Region, Kolkata, West Bengal, for the year 2023-24, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above Board.
[Placed in Library. SeeNo. L. T. 1802/18/24]

Annual Report and Accounts of the Ghani Khan Choudhury Institute of
Engineering and Technology (GKCIET), Malda, West Bengal, for the year
2023-24, together with the Auditor’s Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1803/18/24]

Annual Report and Accounts of the National Institute of Technical
Teachers” Training and Research (NITTTR), Chennai, Tamil Nadu for the
year 2023-24, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. See No. L. T. 1804/18/24]

Annual Report and Accounts of the National Institute of Technical
Teachers’ Training and Research (NITTTR), Bhopal, Madhya Pradesh,
for the year 2023-24, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L. T. 1503/18/24]

Annual Report and Accounts of the National Institute of Technical
Teachers’ Training and Research (NITFTR), Kolkata, West Bengal, for
the year 2023-24, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. See No. L. T. 1505/18/24]
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(ix) (a) Annual Report and Accounts of the National Institute of Technical
Teachers” Training and Research (NITTTR), Chandigarh, Punjab, for the
year 2023-24, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L. T. 1504/18/24]

. Report and Accounts (2023-24) of NCW, New Delhi and related papers
1. Report and Accounts (2021-22) of CIF, Mumbai and related papers

Aften wd 9 o™ dFem § v Wt sl wifast gy HEiey, |
feferRad o= w1 de el R el § -

l. A copy each (in English and Hindi) of the following papers under Section 14 of the
National Commission for Women Act, 1990: -
(a) Annual Report and Accounts of the National Commission for Women
(NCW), New Delhi, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Commission.
[Placed in Library. SeeNo. L. T. 1805/18/24]

Il. A copy each (in English and Hindi) of the following papers: -
(a) Annual Report and Accounts of the Childline India Foundation (CIF),
Mumbai, for the year 2021-22, together with the Auditor's Report on the
Accounts.
(b) Review by Government on the working of the above Foundation.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L. T. 1806/18/24]

Report and Accounts (2023-24) of BBSSL, New Delhi; and NFCSFL, New Delhi and
related papers

HEFIRal A § T #A (3ft qReeR AEe): qEley, § FefaRad o wwn

Jeof IR Y&l g

(i) (a) Annual Report of the Bharatiya Beej Sahakari Samiti Limited (BBSSL),
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New Delhi, for the year 2023-24.
(b) Annual Accounts of the Bharatiya Beej Sahakari Samiti Limited (BBSSL),
New Delhi, for the year 2023-24, and the Audit Report thereon.

(i)  Annual Accounts of the National Federation of Cooperative Sugar Factories
Limited (NFCSFL), New Delhi, for the year 2023-24, and the Audit Report
thereon.

[Placed in Library. For (i) and (i), see No. L. T. 1557/18/24]

Report and Accounts (2023-24) of CAA, Chennai, Tamil Nadu and related papers

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL HUSBANDRY
AND DAIRYING (SHRI GEORGE KURIAN): Sir, | lay on the Table, a copy each (in
English and Hindi) of the following papers: -
(a) Annual Report and Accounts of the Coastal Aquaculture Authority (CAA),
Chennai, Tamil Nadu, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Authority.
[Placed in Library. SeeNo. L. T. 1559/18/24]

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON COMMUNICATIONS AND INFORMATION TECHNOLOGY

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, | lay on the Table, a copy
each (in English and Hindi) of the following Reports of the Department-related
Parliamentary Standing Committee on Communications and Information Technology
(2024-25):-

(i) First Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in its Fifty-
seventh Report on ‘Department of Posts- Initiatives and Challenges (2023-
24)’ relating to the Ministry of Communications ( Department of Posts);

(i)  Second Report on ‘Demands for Grants  (2024-25)" pertaining to the
Ministry of Communications (Department of Posts);

(i) Third Report on ‘Demands for Grants (2024-25)’ pertaining to the Ministry of
Information and Broadcasting;

(iv) Fourth Report on ‘Demands for Grants (2024-25)" pertaining to the Ministry
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of Electronics and Information Technology; and
(v) Fifth Report on ‘Demands for Grants (2024-25)" pertaining to the Ministry of
Communications (Department of Telecommunications).

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON EXTERNAL AFFAIRS

SHRIMATI KIRAN CHOUDHRY (Haryana): Sir, | lay on the Table, a copy (in English
and Hindi) of the Fourth Report of the Department-related Parliamentary Standing
Committee on External Affairs (Eighteenth Lok Sabha) on ‘Demands for Grants of the
Ministry of External Affairs for the year 2024-25".

STATEMENTS OF THE COMMITTEE ON PUBLIC ACCOUNTS

SI. guiy Bradt (SR uew): weey, § oie ol Ak & FeEfoiad o 18
HRATE Hadt wfcrdgsl # sfdfde Fipal/BIRe R ERGR §RT &I T 3R &
BIRATg DI G dTel [GaRUl Bl Yoh-Udh Ul (3USH 3R fZal §) FHT YTl IR Il
g
(i) Sixty-fourth Report (Fourteenth Lok Sabha) on Action Taken by the
Government on the Observations/Recommendations of the Committee
contained in its Thirty-eighth Action Taken Report (Fourteenth Lok Sabha)
on ‘Performance Audit of Department of Ayurveda, Yoga and Naturopathy,

Unani, Siddha and Homeopathy’;

(i) Twenty-eighth Report (Fifteenth Lok Sabha) on Action Taken by the
Government on the Observations/Recommendations of the Committee
contained in its Ninth Report (Fifteenth Lok Sabha) on ‘National Programme
for Nutritional Support to Primary Education (Midday Meal Scheme)’;

(i) Seventy-third Report (Fifteenth Lok Sabha) on Action Taken by the
Government on the Observations/Recommendations of the Committee
contained in its Forty-first Report (Fifteenth Lok Sabha) on ‘Negligent
Scrutiny of claims leading to Excess Payment’;

(iv) Thirty-first Report (Sixteenth Lok Sabha) on Action Taken by the
Government on the Observations/Recommendations of the Committee
contained in its Fifty-fifth Report (Fifteenth Lok Sabha) on ‘Member of
Parliament Local Area Development Scheme (MPLADS)’;

Contents Page t



[RAJYA SABHA]

(v) Fifty-sixth Report (Sixteenth Lok Sabha) on Action Taken by the
Government on the Observations/Recommendations of the Committee
contained in its First Report (Sixteenth Lok Sabha) on ‘Non-Compliance by
Ministries in Timely Submission of Action taken Notes on the Non-Selected
Audit Paragraphs of the C&AG of India’;

(vi) Fifty-seventh Report (Sixteenth Lok Sabha) on Action Taken by the
Government on the Observations/Recommendations of the Committee
contained in its Eighteenth Report (Sixteenth Lok Sabha) on ‘Jawaharlal
Nehru National Urban Renewal Mission (JNNURM)’;

(vii) Seventy-sixth Report (Sixteenth Lok Sabha) on Action Taken by the
Government on the Observations/Recommendations of the Committee
contained in its Forty-third Report (Sixteenth Lok Sabha) on ‘Indira Awaas
Yojana’;

(vii) Eightieth Report (Sixteenth Lok Sabha) on Action Taken by the Government
on the Observations/Recommendations of the Committee contained in its
Forty-first Report (Sixteenth Lok Sabha) on ‘Loss for Train parting due to
Failure of Centre Buffer Coupler (CBC) Components’;

(ix) One hundred and eighth Report (Sixteenth Lok Sabha) on Action Taken by
the Government on the Observations/Recommendations of the Committee
contained in its Ninety-third Report (Sixteenth Lok Sabha) on ‘Management
of Vacant Land in Indian Railways’;

(x)  One hundred and eleventh Report (Sixteenth Lok Sabha) on Action Taken
by the Government on the Observations/Recommendations of the
Committee contained in its Sixty-fifth Report (Sixteenth Lok Sabha) on
‘Nutrient Based Subsidy Policy For Decontrolled Phosphatic & Potassic
Fertilizers’; and

(xi) One hundred and thirteenth Report (Sixteenth Lok Sabha) on Action Taken
by the Government on the Observations/Recommendation’ of the
Committee contained in its Eighty-ninth Report (Fifteenth Lok Sabha) on
‘Defence Estates Management’.

REPORTS OF THE COMMITTEE ON PUBLIC UNDERTAKINGS

SHRI NEERAJ DANGI (Rajasthan): Sir, | lay on the Table, a copy each (in English
and Hindi) of the following Reports of the Committee on Public Undertakings
(Eighteenth Lok Sabha):-

(i) First Report on ‘Procurement of hardware/software item to the tune of Rs.
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890.34 Crores through strategic alliance pertaining to National Informatics
Centre Services Inc. (NICSI)” based on Audit Para No. 6.1 of Report No. 03
of 2021;

(i)  Second Report on ‘Bharat Heavy Electricals Limited (BHEL)™;

(i)  Third Report on ‘Undue enrichment through Recovery of Turnover Tax from
consumer” pertaining to Indian Oil Corporation Limited (IOCL)" based on
Audit Para No. 2.1 of Report No.14 of 2021;

(iv) Fourth Report on Action Taken by the Government on the Observations/
Recommendations of the Committee contained in its Eighteenth Report
(Seventeenth Lok Sabha) on ‘NMDC Limited” based on C&AG Report No. 5
of 2019 pertaining to Operational Performance of NMDC Ltd;

(v) Fifth Report on ‘Indian Railway Finance Corporation Limited (IRFC)’;

(vi) Sixth Report on ‘Bharat Sanchar Nigam Limited (BSNL)';

(vi) Seventh Report on Action Taken by the Government on the Observations/
Recommendations of the Committee contained in its Twenty-second Report
(Seventeenth Lok Sabha) on ‘Unfruitful Expenditure Towards Construction of
Copper Ore Tailings Beneficiation Plant relating to Hindustan Copper Limited
(HCL)’ based on Audit Para No. 6.1 of C&AG Report No. 14 of 2021; and

(vii)  Eighth Report on Action Taken by the Government on the Observations/
Recommendations of the Committee contained in its Twenty-first Report
(Seventeenth Lok Sabha) on "Oil India Ltd (OIL)."

STATEMENTS OF THE COMMITTEE ON PUBLIC UNDERTAKINGS

SHRI NEERAJ DANGI (Rajasthan): Sir, | lay on the Table, a copy each (in English and
Hindi) of the following Statements showing Action Taken by Government on the
Observations/Recommendations contained in the Action Taken Reports of the
Committee on Public Undertakings: -

(i)  Sixteenth Report (Seventeenth Lok Sabha) of the Committee on Public
Undertakings on Action Taken by the Government on Observations/Recommendations
contained in Ninth Report of the Committee (Seventeenth Lok Sabha) on ‘Loss due to
Imprudent Underwriting and lack of proper risk assessment pertaining to New India
Assurance Company Limited (NIACL) [Based on Para no. 3.2 of C&AG Report no. 13
of 2019]’;

(i)  Twentieth Report (Seventeenth Lok Sabha) of the Committee on Public
Undertakings on Action Taken by the Government on Observations/Recommendations
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contained in Seventeenth Report of the Committee (Seventeenth Lok Sabha) on
‘Avoidable loss due to extension of loan in terminated projects pertaining to India
Infrastructure Finance Company Limited (IIFCL) [Based on Para No. 5.2 of CAG
Report No. 18 of 2020]°.

(i)  Twenty-third Report (Seventeenth Lok Sabha) of the Committee on Public
Undertakings on Action Taken by the Government on Observations/Recommendations
contained in Nineteenth Report of the Committee (Seventeenth Lok Sabha) on ‘Review
of Loans to Road Projects pertaining to India Infrastructure Finance Company Limited
(IIFCL) [Based on Para No. 5.1 of C&AG Report No. 18 of 2020]’.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT

gl gRET gieltes (A= UeeD): HEied, H [UrT-Sdfea amiisie =g &R
JNfRTRAT el T IR AT (2024-25) & FfeRad gfiagai & Udh-Uh
gfer (3T a7 T §) FHT yedl UR W §: -
(i) First Report of the Committee (Eighteenth Lok Sabha) on ‘Demands for Grants
(2024-25) of the Ministry of Social Justice and Empowerment (Department of Social
Justice and Empowerment);
(i) Second Report of the Committee (Eighteenth Lok Sabha) on ‘Demands for
Grants (2024-25) of the Ministry of Social Justice and Empowerment (Department of

Empowerment of Persons with Disabilities);

(iii) Third Report of the Committee (Eighteenth Lok Sabha) on ‘Demands for Grants
(2024-25) of the Ministry of Tribal Affairs; and

(iv)Fourth Report of the Committee (Eighteenth Lok Sabha) on ‘Demands for
Grants (2024-25) of the Ministry of Minority Affairs.

REGARDING DISCUSSION ON BABA SAHEB AMBEDKAR AND OTHER MATTERS

MR. CHAIRMAN: Hon. Members, | have received one notice under Rule 267 from
Shri Ramiji Lal Suman demanding discussion over situation arising due to protest by
farmers. He will have the occasion to speak during the Zero Hour. Now, we will take
up ‘Matters raised with permission of the Chair’. Dr. Radha Mohan Das Agrawal —
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Concern over Non-Implementation of Sales Promotion Employees (Conditions of
Service) Act, 1976.

S1. T A9 SN AT (JTR UQ¥): QIR ARG, ST So Aecdyul [Twy u”
39T 9T X BT HIb] (ST B, 3D (1Y AYH] 9gd-98d g=gdIg| ...(FIIH). ..
JUTYLT S, TRT A9 ISl B 7 SV .. (FIeH).....

MR. CHAIRMAN: Nothing is going on record. ...(/nterrupt/ons)...

1. T HIgd SN 30ATl: TUTIT He1d, 3 ¥l &l MTed W&R1d 81 78 8, I AN
e Bl B W Toi= 2] <A1 AT Bl ...(FILT)....

MR. CHAIRMAN: One minute. ...(/nterrupt/ons)... Nothing is going on record.
...(Interruptions)... Hon. Members, would you listen to me for a minute?
...(Interruptions )...

S YT Wgd </ 3ATd: Ig 997 Add BT {99 81 ol 89 o 3 <47 &
(YT )...

MR. CHAIRMAN: Would you listen to me? ...(Interruptions)...Would you listen to
me, hon. Members? ... (Interruptions)...

S1. T HIg S AT : U Heled, § AT ATHRI g fob 3o 31 SR 3ifer
¥, g FEayol vy W I8 eT IS &7 a9 3T 71 A8y, # U9y 9 fufrcas
g, SUlIY 39 9 &I S UeT 8, S9Y Well-wifd uRfId g1 ..(aem).. . q8ied,
TedTs I8 © [ 3 Afedhd A RUsiciesT 3T & STaes & Y d1Ts % 8l &1
JHT ART GI8 4 IOl W B A & 12 W 1 o] b Slaes &b [aaA-Tad &b AR b
vEd ol ¥ Tped AR AICR ATS(hed oD U Sid DI FGRET H STeADR 40 I 45
fepeariex Zrerd €1 ...(aem™). ..

MR. CHAIRMAN: Would you listen to me, hon. Members? ... (Interruptions)... Do

you want to respond? ...(/nterrupt/ons)... The House is not in order.
...(Interruptions)... Do you want to respond, Mr. Minister? ... (Interruptions)...Give
one minute and then | will call. ...(/nterrupt/ons)...Hon. Minister, there is agitation on
an issue.
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SHRI JAIRAM RAMESH (Karnataka): Not agitation, Sir. It is a fact.
...(Interruptions )...

MR. CHAIRMAN: Would you allow me? | can assure you and say from the Chair.
...(/nterrupt/ons)... | can say from the Chair that Dr. Bhimrao Ambedkar, when he
was given the Bharat Ratna, | had the honour and privilege to be a Member of
Parliament and in the Council of Ministers. ...(/m‘errupz‘/ons)... He is highly
respected, ever respected by all of us and it is a delightful situation that attention is
being paid to his teachings, preachings and wherever he had the occasion to be, in
the country or outside; there is nurturing of each and every place.
...(Interruptions )...

g ATed B9 QD [l UId: &g, Aqd Aexvy AR HRiT ©l

..(FFYT)...  Hon. Minister. ...(Interruptions).. | will give you time. After him.

.(Interruptions )... 1 will call you. ...(Interruptions)..

TG B A @Rr SreadeEnd B WAl (st fhva RIS : SRRAT W, g ARl A
dl A H 98 3M<S! A¥8 W Y1 8 [ I8 Al Sl 4 9gd A1 2] 4 1. 141 Wi
WIERTA SIS DR Sfl b IR H BHRT Al b HId Bl Yehe [T ATl ..(FAL)...

MR. CHAIRMAN: You have to hear him. ...(Interruptions )...

st fova RIS): s9d -1, I8 a1 (& 9191 |19 ST, 3FESHR & Sl il
PRI UTET J IS HR Sl BT BT GHTH fhaT 3R 9167 A9 b1 YR 819 & 919
WY H1IG UIST 7 5 Tl b S MR Yot 3 T 71| ....(FIL™).... DG IS
< 19T A2 DI HC BRb, 1952 P GAd H o ...(@AHM)... b d8d 81 BT B
BTl ...(a@Em)... 1952 % 91§ 19 by election §Y, S by election § W BRI YTt =
faed & 9197 IR_Y B R A ST ...(FEYM)... IR 19T AT2d BT HIEIG Uie] T8
BRI, AT 1952 & 916 AT 9141 AIed SERT gABI 59 A H 31 3R YTl imHe &
TR 1| ...(FALM)... S8 9197 T2 1. YIHRTT FHSHY O MMGH BT BB
<91 & 91U Racrars fHar B ...(caae)... 37T 9161 A1d BT A1 oAb I9% AT Bl
GOUINT B BT HM (BT Bl ...(FIUH)... 3HT BT B T8 A3 St 1 FHaT1 A1 fh
S8 IR-IR FFSHR BT A ABY BA-BUC B Bl B fHAT Bl ...(TILT). .
R, § U dIg g ...(qHM)... § 9161 A129 & a1 g IR R I aTall §91 g
(FGYF)... 39 < H FI67 A2 7 1951 § BT J3A &b UGS I gRIBI f<IT o)
(FGIT)... 71 ATeT §1€ T A1 Sf, AT Sfl 57 Geb SOR dleg bl BT 3l a1 2|
...(STGLT).... 3T AN Bl TS 81 & o e 9197 Ared 7. W= IFSSHR Sff &
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JdTY EY I TR F AT el §, 319 ANT T8 Fefd & ...(FFEM)... |3, I AN G
FR L Bl ...(AH)... § T TR B! IMART BRI | ...(ALTH).... T Qe d & A4 DI
ST dle §% & foY gOUN 3R 2 8, H sH@ a1 BRal § ...(EHH)... FTahd
AEIGY, H 3TUe! e ¥ HE11 ATedT § [ ety wem #=i1, Al Sft & gea 3 qran
AT ST, FTSHR Sil b A9 IR UT <12} el BT HTH I ¥8T Bl ...(dLH)... 2026 H
98 P 3RF AR & ¢ TR SIl 450 HIc Hdl T 99 21 8, 39 4T & a1 & 918
319 S bl Il Tl b 16T A9 & 19 IR Hid! Sff 7 $3 urd el el 991 2
..(TIYTH)... TG AT B & YW, e 5 S8y, Al ATYDB! 1 | ...(TILTH)...
HETYRIETor 4H H SR SRaY, AT U1 el I ...(FETH). .

MR. CHAIRMAN: | cannot... ...(Interruptions)... 1 will not allow this. The House stands
adjourned to meet at 2 p.m.

The House then adjourned at thirteen minutes past eleven of the clock.

The House reassembled at two of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: | have an announcement to make. ..(Interruptions).. One
announcement, please. ..(Interruptions).. Hon. Members, a request has been
received from the Minister of Parliamentary Affairs, wherein my permission has been
sought for taking up the Banking Laws (Amendment) Bill, 2024, before the
Appropriation (No.3) Bill, 2024, listed in today’s Revised List of Business. Hon.
Members, this request had also come from the main Opposition Party. | have
acceded to the request on the premise that both sides have agreed to this.
..(Interruptions )... Accordingly, the Banking Laws (Amendment) Bill, 2024, will now
be taken up for further consideration and passing. Hon. Parliamentary Affairs
Minister... (Interruptions)... | will come to that. ... (Interruptions)..

SHRI KIREN RIJIJU: Sir, on the request of our main Opposition Party, the Congress
Party, we have agreed that since the two Bills are listed...

MR. CHAIRMAN: On my suggestion also.
SHRI KIREN RIJIJU: And, as hon. Chairman also suggested that there are two Bills

listed, we are ready to take up both the Appropriation Bill as well as the Banking Laws
(Amendment) Bill. ...(Interruptions).. On that request, we agreed to take up the
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Banking Laws (Amendment) Bill first and, | would request the Opposition Party to
allow the House to function and start the discussion on the Banking Laws
(Amendment) Bill. ...(Interruptions)...

MR. CHAIRMAN: Shri Pramod Tiwari is raising a point of order. ...(Interruptions)..
Please. ...(Interruptions).. One minute. All will have to go to their seats before you

raise the point of order. ...(/nterrupt/ons)... Please, all of you take your seats.
..(Interruptions )... Nothing is going on record. ...(Interruptions)...

(At this stage, some hon. Members left the Chamber.)

SHRI PRAMOD TIWARI (Rajasthan): Sir, with your permission, #%I Udh Red¥e 2l
3R &4 99 $99 9G4 40 © ...(HaEH)...

MR. CHAIRMAN: One minute. Baba Saheb Ambedkarji, who was the architect of the
Indian Constitution... ...(Interruptions )...

st e foam): W), T e ..(aaaum)...

S} SRR YW TR, SHT i QITU ...(FIETH). .

it TIfeT: Ugel 9T dier QITSTQ ..(aE)...

7t SR W91 OR, 319 U8l 59! diot ST ....(Faem ). .

st |uTafer: Ugel g1 9o SN .(FEETE)... SR Sil, § &1 e diddn g
...(TFET)...

S} SRR YI: WX, SHT WISC AP IATeX g ...(FILH)...
it yaIe foar): wR, a1 R% (auM). .

MR. CHAIRMAN: Dr. B.R. Ambedkar, for all of us, is a father figure, an architect of
the Indian Constitution...(Interruptions)..

SHRI JAIRAM RAMESH: Sir, point of order g®I g l...(cTdHT)...
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it AT gAY, 3 U IR A9 I GAYl SR (FEHH).
1t gHte foramd: o &1 ardd A W G| .. (Faem)...
it |uTafer: | gl A4 ST G . (EEH).

$ SRR THI: W), WIS T 31 31T §P1 ol ...(FGHM)... AT YT WIST 3% 3T
IOTE &, IS B B AHAT 57 ...(FTHH)...

$ [HTTRT: HRT I8 HE1 © [ A RURT & IR H RSDHR Sil + T O 8| Hal
2l ...(ELI).... Tl ¥, SArT ¥ ey ¥4, fede # favay w9, ey
TE1 BN ....(FILT)...

2t we foear: ), # oo 3R B8 81 §...(FaEM). .

Nt urafer: I gEE far S, 819 Us Wige 3ifh 3ty ol drA1 drgd ol A%l
IS Aeg HINTU IR I8 I3V b BiF A 9 | I8 ¥ PR B 2

SHRI PRAMOD TIWARI: Sir, under Rule 238 of the Rules of Procedure. T R Uz
PEAT © [ 3R YRT BT AfAem= 2, 1 98 fhad! seiad 872 ...(cadeM ). ..

SN FUTIf : ol B fhdare offTU, 9197 A1Re 3 HaT A7 {6 ....(Faum)...

2 yAe foar: 9), 89 S I8f 99 U €, 98 fhue! geldd 93 gU 87 R &7el
TR IS HN T8l 81, Al 89 I S T8l 8| ...(FALM)...

MR. CHAIRMAN: What is your point of order? ... (Interruptions)...

st yeIe foam: Ig iy 81 s ... (agm ). .

st fva RIS R, eeli=ar | I8 w301 Sit 7 &l Sl axhed a1 a1, IHd ) H
AT AT| ..(FGE).... [& HAT Sl 7 Ig AIH-[IW G| H BT Uil J 167 A1ed
HHRTE SPed] Bl fbd TIp A AT fhar, AT & ar | 51 fobar ol
(FAIF)... W, 11-12 Ah$ BT ST fdeTd I1 HR, T Iwhed Dl BT PR 7 Bl
THRTE B DI A Sl BIRIE FR IG &, H IADI TS Bl gl ...(FGH)... Bl [
31 S F gRID! A HBl b B ST 1 I Ugel qIaT Aied HFRTG FSHY Bl
Hag H 3R 915 | fag § v & d8d g | 80 DI M b1 Bl ...(Faem)...

Contents Page t



38

[RAJYA SABHA]

3ITST BIUE UTST Dl S W AT AT DRY| ...(FILTH)... JFTSHR Sl GIGIRT G B
S WG | ST T8 U, ifh SO = 314 ] AT ...(FILT)... SIIRT T, a9
9197 ARG DI AT B BISAT TS| ...(TALTH).... IHED 918 1956 H G161 ATed HIHRTT
TSP} BT YRMAIT 8 & 918 ST Uret 7 1990 I d16T AR BT URd o Bl
3rare oo ¥ W AR BTl ...(FALH)... T8 TN 519 BT ISt Bl I<7 9 978% fhar,
..(TIYTH)... ST AR ST UTST b FHT I ML Al DI FRDR DT T3 53,
9 STTHR 91971 Aed YR S HR Bl URd X7 I TaTST 7] ...(HET).... FT 7T
ST 29 9 ATH! AR & U IR 87 ...(SaeT)... 3MUP 3d+ T 2, ...(Faem)...
I U9 DI AH B & (oY TAR 8, AT IA8Y| ...(FFETH).... IGT AIed &b A1 Bl X
BT I fre™ & foT &1 Ul 1...(Fau)... I8 I1E 91 1Y ... (FdLTH). .
31TST 91T TR T ATH dhR, TR ABR die e & fofv 3mg o i ST R B &,
I S Tl Bl ...(FIHTH)... AL BT 7T BT & 91 9147 9189 A 4fed g o
DHBI AT, ...(FIIH)... 1950 § I, 1951 § 9, BT H3] & @l Dls Y e
TEHITl, ...(FAYUM)... shHNG AR I Relcs Uah Uchiferal 39 & forg
Raee @t ot ..(aaem )... 39 AR A A T2 81 ....(H)... 9197 929 7 &5 3R
Sl ARG [y, TE1 A1 ...(FFYH)... IET ATed Bl 950 g Blbx UfSd 8% B
hfawe F SEIHT AT US| ...(FATH)... RIT MY AN BT T 1) db Wofdl el 82
..(TALT)... MY AN = 9167 G129 B BIs ¥ 2 B ..(FaLH)... 9167 I &
R I, 191 A1ed DI 54 Y DI, a1 Ared B {71 9 <fief g &, 3 rm 7 4t
At g1g &1 fhanl ...(@ag ). 98 A1 89R SRV W #4l, IN=% #AlGl S &,
RTeie e faq 991 @ Joil I &l § ..(aH™)... 3R ST gid i wIef € -
Rrem 9, e i, =1 g, I YW, I IR ARG BT BT B 9 TR
3MEROT UeT 31, Al St 7 % (AT &l ...(FagH)... 39 TH $HM Iy,
..(SAY)... U BIH gd18Y, SI 3 9141 ATed B 1§ HRE (BT 8l ...(SIEM)...
3MY T8 [T B ...(FALH)... el T8 H3i1 Sl « Sl GRT a<hedl [T 8, I ATh-
A% Bl Bl ...(FAYH)... 10-12 Vb &1 fded ST H MY i gAT I} 872
(FFIF)... I8 SN 91d T2l Bl ...(AIH)... § AT G S R AT
el § [ FHaI WRURT § WS § Sl 9 od &, IUH Y & IR 1 Bl ANl &
T U9 BRAT RV ....(FEH).... 10-12 Fbs BT dIfSAT [Feld IST B 31T I Bl
TRIE 81 B Fhd ol ...(@AHM)... AT GHURT F8led, SR UIel, AR
ST Ut & foIg 91a1 129 S dH IR €, ...(hIHM)... 9167 9= JoHd g,
...(TALT)... 19T AT2d HHRTT RSP AR folU dg-1Y Bl ...(aE)... MY He-
Y, 9T Aed & Ui MY S gom UST B, ...(FGHH)... 39 Sl $9ee (6T,
AT fpaT, I8 UTY 39 ATH e8] B Ahd 2l ...(TIET)... BT UIe] Bl 39 919
DI YA B ST TS| ...(GET).... AT ATE T8| DR Al ol ...(GET)...

MR. CHAIRMAN: Shri Pramod Tiwari, what is your point of order?
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st vee foam: R, TR AT B SIE 91t ol ...(STaU). .

MR. CHAIRMAN: Alright! ...(Interruptions)... Please take your seat. ..(Interruptions)...
Now, the Leader of the Opposition.

fuar & @1 ¢t aferenE @) W, T9 K ...(=IUM).... 89 B8 797 el
...(AYT)...

MR. CHAIRMAN: Hon. Leader of the House, please control your Members.
...(Interruptions )...

3l AP @A TR, BH DIS TAT JET bR T8l AN & ...(FGE). .. ST a1 I8l
TR 31T M8 IBTHR S § o I, S8 T8 BT AT fh IFdSHY & IR | MY
ST ST $3-88 BN dIeld ©, 3R - Il SPT Ald ISHTI ...(Fdd™)... fh
3 ¥ IR 3R VY ...(ae ). ..

it wumafer: §9 <@ 21 ... (Fag ). .

# aferhIo @A T8, 81| ...(FAYH). ... 3R U™ &1 AT &I 1 ofdl Al A1d
ST H 3T T Bl S| ....(FAY)... I8 SHABT Bl ATl ...(FAYH)... ST
I 9147 129 BT AT {haT1, TG o1 a9 fhanl ...(caaem). ..

MR. CHAIRMAN: Yes, Shri Kiren Rijiju.

st fa RS 99fa Aeied, @31 St {9 8199 &1 mislead &R 7 o
...(A)... § I 1 HE &I § & 37 10-12 AHS BT video clip DI ABY !
IHeg Bl JIS T8l Ghd Bl ...(TIHH). ..

37t AfeTehTo] @A : B4 U SISl ST B | ...(FIHH)....
i} fopv=1 RISTY: 31T <=1 1 [HRTE BT BT BIRT BR IT 8l ... (FALH). ..

st AfEPH WA TR, TS SI 7 SFTSH BT I SIl 3TAT (6T 8, I8 89 B4l

AN

& el H| ...(aHH)...

MR. CHAIRMAN: Hon. Leader of the House. ... (Interruptions)...
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# aferprold @ I8 ford fAR1e) IRBR 81 ...(FaH)... AfGerT AR SRaR 2|
..(TIHT)...

MR. CHAIRMAN: Hon. Leader of the House. ...(/nterrupz‘/ons)... Only Hon. Leader
of the House. ... (Interruptions)...

[T & Aar (S ST YBTeT g0 Ui o, fquer & AT ...(aE)... vt S,
fuer & a1 2 AlcddIo @RI SIf $9 a<hed Dl dlcl B AGq &b AT F I Bl
THRTE BR I8 & 3R mislead &R T2 Bl ...(AIHM)... TE HA! SN BT QT BT I_T Ihed
39 919 UR T fh I+ ST St YR YT 19T 9189 SRS HR il 6T 899 fiRThR
Tl ..(ae™)... S9! B0 UITSd (a1l ..(EE)... S9! G1d H &1 BT BT
T 3R 31T AT 3MTSTdhdl IS HR il BT A0 ol &) ...(GE)...  ifdh od 1Y
AT H U 3R SIS ®HR il TaT 1, T MY B4 W SHHh! a1 T8 A1 ...(TGET)...

MR. CHAIRMAN: Hon. Leader of the Opposition. ... (Interruptions)...

St SR gBreT ST MR R 311 T8 w1 S dEd & 6 89 Al 1, 31eRofy HIdT St
q, 5 ARG Sl F Agd H ST, HIERTG IS aH St & ST B gHL AT B
< (TIYT)...

#t AferpIoA @A W), SRV .. (Fagm)...

1} ST JehTel TET: 9RA ¥ ol H ...(TaET)...

i} AfTRToA WA G AT B ..(TIEH). .

1 ST AT AS1: I8 ST A9 (AT AT, STd SHRT FHAT AT ...(FFH)...

U A1 G : G, HISD $hT 3 8 IR ....(FIeH ). .

# AN @A AR, § Bl &I 91 BE BT ¢l ...(FAUM)... Bl goi ol [haT?
...(TAHT)...

S} ST ThT9l ST STP AT~ IR T8 ...(FILT)...

7t AfAPIoH @ AR, el I/ ...(FFEM)...
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S Ui : A GERAT, L (AHTE).

S} ST YhT91 FET: IR 98 9% &I 91d &, ... ). .

37t AfEAhTo] @A : A IoI RATAAT? ...(AHT)... B SIAT? ...(FGHT)...

S} ST UhT91 FE1: IR 98 9% &I 91d &, ... ). .

1 ATl @R : Dl 81+ F16T AR BT ST YA bl ? ...(HGIH). .
2} FHTRY: HAHT TSR0, ..(ALTH)...

2} AfARIA @A H IHB IR H 1A BTG ...(FAIM)...

St FUTIfA : 991 IS0, U e . (aeH ). .

2} ST YehTel STEN: =Te g8 HeTaRH01 YfH B1 91 8l...(qaEm ). .

it AfETHTS WA ST I8! 4 e Bl ...(aET)...
i} |HTafr: 37T S IS ... (EHTH).... 39 &IH1 dfSYI ..(HGEH)...

i} AfeTRTo W U & I1d &1 ..(FALH). .

SN} ST UhT91 FIET: ATe d oig § I8l IS, T&1 B! 91d &1 ...(ALT)...

7t AfAPISH @ : Hdl DI 1 2 ..(FALTH).... MY Y ...(TGEH). .

N ST YBTT AEI: I ST FHIRIS I BT BTH AR5 Al Sl bl IRBR = foha|
...(TIT).... T8 91 S7B17 T DI Bl ...(ILH)...

37t AferehTo] @A : 39 US| ..(REEM)... SITH G| ...(GEH). .

sl [HEhT: AT GERAT, Ud [T Sl $9 gell, Wed & |He ol
(TAY)... TS Fa b FHET G| ..(FAYUM)... AT JY ..(TELH)... H 31U
B, FIfdh H I, 519 Ugell R dIc & HUR I8 U d1d TS, o H4 9 IH &1 IR
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G B ..(FAYT)... AT AT IR 2T o6 I1aT A2 d WHRTT SIS HR DI Sl A1l
Bl &, Rigid 38 € 3iR 89 & forv ufasy & forw w_st ka1 2, ..(@agm ). $9
efee 9 I oMY 9IYOT BT bl B, o WYU & <X FAT Bl TAT 872
(FAU)... &I AY G T8 AT A8 87 ...(JGUM)...  The House stands
adjourned to meet at 11.00 a.m. on Thursday, the 19" December, 2024.

The House then adjourned at fifteen minutes past two of the clock till eleven of the
clock on Thursday, the 19" December, 2024
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